
~3 Written A1Uw;rl MAY 9,1972

(b) if so, the reaction of the Central
Government thereto '1

THE MINISTER OF RAILWAYS
(SHRI K. HANUMANTHAIYA) : (a)

Yes, Sir.

(b) Steps have been taken to improve
the Railway track of Naupada-Gunupur
line on a programmed basis. A traffic
survey for the conversion of the Rupsa-
Talband section into Broad Gauge has
been carried out and the report is
under the examination by the Railway

Board.

. IlDport of Tea from India by Iraq

.755. SHRI RAJDEO SINGH : Will
the Minister of FOREIGN TRADE be

pleased to state:

(a) whether Indian Tea is becoming
more popular in Iraqi market;

(b) whether in the recently concluded
Indo-Iraqi trade agreement, it is provided
that Iraq will import 20 per cent of her
total tea requirements from India; and

(c) if so, the quantity of )ea likely.0 be purchased by Iraq from India

in 1972 ?

THE MINISTER OF FOREIGN
TRADE (SHRI L. N. MISHRA) : (a) yes,

Sir.

(b) There is no stipulation in the tndo-
Iraq trade agreement that Iraq will
import 20 per cent of her total tea
requirements from India. The agreement
inter alia provides for purchase of tea
worth 2.6 million sterling £ by Iraq during
the agreement period from 1-9-1971 to

31-3-1973.

(c) Worth about Rs. 2 crores.

Written Answers

Survey of Arabian Sea for DevelopDlent of
Fishing Under AID from U. N.-F. & A. O.

5215. SHRI VAYALAR RAVI: Will
the Minister of AGRICULTURE be
pleased to state:

(a) whether there is any proposal to
conduct an Oceanic Survey in the Arabian
Sea with Norwegian Cooperation for
the development of fishing under the aid
programme of United Nations Food and
Agricultural Organisation;

(b) if so, the main features of the
scheme; and

(c) the time by which thts survey is
expected to start?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (SHRI
ANNASAHEB P. ~HINDE) : (a) to (c). A
Project for the investigation of the pelagic
fishery resources of the South West Coast
has already been taken up with assistance
from the United Nations Development
Programme. The Norwegian Agency for
International Development is associated
with the project as sub-contractors to the
United Nations Development Project.
The scheme has become operational with
effect' from February 1971 and is to
continue for a period of 5 years. Under
this programme two vessels equipped
with modern acoustic devices for location
of fish are being provided by the
International Agency. One of the vessels
had been received and has commenced
survey operations. The other vessel is
expected to be received in the course of
the year. The object of the Investigation
is to locate overall resources of Sardines
and Mackerel.
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«pt c f̂î r *farcr *nt 1971-72  
^nrtf^cT qft ^  1 1 f jr  starer %

sr^r % finfarc % 

fafasT  fasft ir art f̂ nrf̂ jx «ftc irrewr 

W  *rtr ?, cr«rr *r$ Rr*rf

*nrfa?r 1 1 f  %  srm frrcr ssfap ft
A W  cT«TT OT<Ft TtSRTR ^  SPffa 

JR*V TfwtlRT 5P1 ftr^T-faKT I ,  ipf

T torn: *

^  « rfa w t ?r^r ^  fr^fr fa r  

f%5T *r% tto r r c  «r*rftpft qft ?twt 

uftr^  3<rg*cr 1 1 s r ^ a ?  ^ q r r  % 
STOTT <TC W  197 1- 7 2  ir $arr f ^ -  

5R % W ip i farsft ir fa r  ^

'Ct̂ TTTT sp rfoft ^  JRlft ?rrar 

*£* fw ? ?  ^nH-^ST «TT T̂TT 3fffiT |  I

f o r a y

1971-72 ir *rwr jfor % ftar faftsr* % farfa*r ftnft «r irrcnr fa% it* 
*rrtf ^t ? ^ r ,  firar wr «nr ewr far fr*n »nrr Ttavre nm

f w w  1

form fawftjr f a s  «wfa fe r r  faT W

1 1 (S*rc a* *fr) »rrc *  
enrfs*  

($ * k  'sur-
f e d  *r)

1
1 it ! !

2
t it t ‘

3 4 5

4l I ^  « M -*--»-I
I .  c itW H v » m f t ,  7 2  2 6 .2 7 2 .5 3

' ri  ‘
4*21 p .5 5

() 1 *1 
3 .  q^TT 5Tf f t w r t  m tw tv 5 0 .6 8 2 6 .4 4

< 1

« * * ) W ct  - t , 1 ^  ?T?«F ,1 2 .9 4 1 .1 8

5 . < ta r  !
1 2 .1 3 4 .8 4

* t  « ln ^ tw ? r > 5T^ ?WT ^ 0 .7 0 t.45

7 , 4 ^ i ( ,  , 5Tf f?WTf ?WT „  6 9 .2 6 4 U 6

l ir iv » !l 0  1 L
1 6 6 .1 9 7 U 5

..........1 ...V



67 Writtm Answers MAY 9. 1972 Written Answers 68

Profit to a Farmer on Sato of Wheat

5217 SHRI RANABAHADUR 
SINGH • Will the Minister of AGRI-
CULTURE be pleased to stale the net 
profit to an average small farmer on sale 
per quintal of wheat at the newly proposed 
prices of the Agricultural Prices 
Commission ?

THE MINISTER OF STATE IN THE 
MINISTRY OF AGRICULTURE (SHRI 
ANNASAHEB P. SHINDE) The 
Agricultural Prices Commission recomme-
nded that the procurement prices for 
wheat for 1972*73 season (coiresponding 
to 1971-72 crop season) be fixed umfor- 
mally for all the States atR s 66 per 
quintal for the indigenous red and Rs 
72 per quintal for the indigneous common 
white and the different Mexican varieties 
The Government have, however, decided 
to retain the procuiemeut prices at the 
previous year s level, i e  at Rs 7! 74 
per quintal for indigenous red variety 
and Rs 76 per quintal for other 
varieties.

For estimating the net profit to an 
average small farmer on sale per quintal 
of wheat at the newly proposed pnccs, 
data cost of production of wheat in respect 
of an average small farmet is lequired for 
the corresponding crop season, i e 1971-72 
Such data for 1971-72 crop season are not 
available.

Study of Cost of Production of one 
Quintal of Wheat by a Parmer

5218 SHRI RANABHADUR SINGH : 
Will the Minister of AGRICULTURE be 
pleased to state.

(a) the cost of production of one 
quintal of wheat by a small farmer who 
uses no machinery;

(b) whether any study has been made 
in tbit regard,

(o) the break-up of such a calculation, 
and

(d) the rate at which the prices of the 
inputs have been calculated ?

THE MINISTER OF STATE IN THE 
MINISTRY OF AGRICULTURE (SHRI 
ANNASAHEB P. SHINDE) (a) to (d). 
No All-India survey has been carried out 
to assess specifically the cost of production 
of one quintal of wheat by a small farmer 
nho has used no machinery.
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Unemployment due to Grees Revolution 
•ad Mechanisation of Agriculture

5223. SHRI MARTAND SINGH : 
Will the Minister of AGRICULTURE be 
pleased to state:

(a) whether there has been an increase 
in unemployment due to the Green Revolu-
tion and mechanisation of Agriculture; 
and

(b) if so, the steps Government have 
taken in this regard ?

THE MINISTER OF STATE IN THE 
MINISTRY OF AGRICULTURE (SHRI 
ANNASAHEB P. SHINDE): (a) No,
Sir. The term “Green Revolution** is 
generally being used for the success of 
New Strategy of Agriculture Develop* 
ment adopted since 1966-67 The implemen-
tation of this New Agricultural Strategy 
consisting of High Yielding Varieties and 
Multiple Cropping Programmes has 
increased the intensity of farming and thus 
created more employment opportunities in*

spite of the partial mechanisation of 
Agriculture.

(b) Does not arise.
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Central Grants to States for Integrated
Dry Land Agricultural Development

5224. SHRI MARTAND SINGH : 
SHRI RANABAHADUR SINGH:

Will the Minister of AGRICULTURE 
be pleased to state :

(a) the amount of loans and grants 
provided to the States according to the 
Scheme, for the Integrated Dry Land 
Agricultural Development during the last 
two >ears, State-wise;

(b) whether any c f the States have 
approached for more loans and grants to 
the Union Government; and

(c) if so, the main features thereof and 
action taken thereon ?

THE MINISTER O r STATE IN THE 
MINISTRY OF AGRICULTURE (SHRI 
ANNASAHEB P. SHINDE) : (a) An 
amount of Rs 190 66 lakhs was provisio-
nally released to the State Governments 
for the Integated Dry Land Agricultural 
Development Scheme during the last two 
years, subiect to adjustments on the 
basis of the audited figures of expenditure. 
State-wise break-up is given below :

(Rs. in lakhs)

MAY 9, 1972

S. NO. State Loan
1970-71

Grant Total Loan
1971-72

Grant Total

1 2 3 4 5 6 7 8

1. Andhra Pradesh 0 35 1.80 2.15 12 02 8 93 20.95

2. Bihar — — — 0.50 2.85 3.35
3. Gujarat — 1.35 1 35 2.00 5.80 7.80
4* Haryana 12 54 8.31 20.85 14.15 4.42 18.57

5. Jammu A  Kashmir — _ 0.23 0,50 0.73
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1 2 3 4 5 6 7 8

6. Maharashtra - 0.91 0.91 6 65 7.57 14.22
7. insonyfl iTtwom 1.28 1.07 2 35 1.70 7.89 9.59
B, Mysoee ~ 1 67 1.67 4.35 2.83 7.18
9 Orissa - — - 050 1.30 1.80

40. R*jaatha» 7*71 2 78 10.49 1013 6.42 I6.S5
11 Tamil Nadu 0.40 1 14 1.54 220 10.14 12.34

12. Uttar Pmdesh 1.60 1.97 3.57 16.35 16.33 32.70

Total 23*88 21.00 44.88 70.78 75.00 145.78

(b) and (c). Yes, Sir Additional loans/sranti requested by State Government* are 
liven below

(Re. in lakhs)

S. No. State Loan Grant Total

1. Andhra Pradesh 0.01 305 3.06

2. Bihar - 1.17 1.17

3. Gujarat - 1.78 1,78

4. Haryana 0.04 1.83 1.87

5. Madhya Pradesh 0.04 183 2.87

6. Maharashtra 0.03 2.S2 2.5S

7. Mysore 0.01 0.90 0.93

8. Rajasthan 0.02 1.84 1.86

9. Tamil Nadu — 3.42 3 42

10. Uttar Pradesh 005 601 6.06

11. Jammu ft Kashmir 0.77 217 2.94

Tbttl J*** 0.99 27.52 28.51

T hese additknalf*4»i!e&ieiita could not be accommodated within tbe estimates of 
espeadiswe tor 1971-72. Wi»a the State Governments will submit tbe actual expandntnt 
iaaeoordancewiththe administratis approval of the Government of India, tbe aaid
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Sacttoa Curettage

5225, SHRI VAYALAR RAVI. Will 
the Minister of HEALTH AND FAMILY 
PLANNING be pleased to state :

(a) whether Government have received 
any report legardmg the adoption of an 
easy technique for abortion, called ‘Suction 
Curettage* in our country in the light of 
the present liberalisation of Abortion 
law, and

(b) if so, the gist thereof and the reac-
tion there to ?

THE MINISTER OF STATB IN THE 
MINISTRY OF HEALTH AND FAMILY 
PLANNING (PROF. D. P CHATTOPA- 
DHYAYA): (a) and (b) Tbe Vacuum 
Aspirator for doing termination of pregna-
ncy by 'Suction Curettage' is being used in 
some centrei in the country. The report 
of thejr use w still awaited.

Foreign Students lo India

5226. SHRI VAYALAR RAVI: Will 
the Minister ol EDUCATION AND 
SOCIAL WELFARE be pleased to state

(a) the number of foreign students m 
India; and

(b) the number out of them who are 
studying with Indian scholarships and the 
names ol private institutions, if any, giving 
scholarships to foreign students to study 
in India ?

THF DEPUTY MINISTER IN THB 
MINISTRY OF EDUCATION AND 
SOCIAL WELFARE AND IN THE 
DEPARTMENT OF CULTURL (SHRI 
D, P YADAV): (a) According to the 
available statistical data which relate* to 
the year 1969 70, the total number of 
forftga students studying in India is. 
9*54&

(b) Scholarships are given to foreign 
students (or studying in India by the

Ministry of Education and Soda! Welfare 
under the Schemes of General Cultural 
Scholarships, Cultural Exchange Program-
mes, Colombo Plan, Special Common-
wealth Afi ican Assistance plan and 
Commonwelath Scholarships and Fellow* 
ships The total number ot students who 
are m receipt of these scholarships for stu-
dying in India during 1971-72, is 997. The 
Indian Council for Cultural Relations also 
offers six scholarships every year to foreign 
Mudents for study of Indian History, 
Philosophy and other aspects of Indian 

Culture Information regarding scholar-
ships given to foreign students by private 
institutions for study in India is not 
available.
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Aaaaat Geaeral Body Meetings «f M a ta  
Cooperative Haase BaHdtog Seciety

5228. SHRI SARJTOO PANDEY : 
Will the Minister of WORKS AND 
HOUSING be pleased to ate*;

i
W & *  date* wWeh the Ajmual 

Genera) Body meetings of tbe Kohat Coop-



Maitae House Buifdmg Society have been 
ImM ainee its inception;

(b) whether the annual meetings of the 
Society are not being held regularly, and

(c) if 10, the steps taken by the R«gi- 
itrar, Cooperative Societies to ensure 
holding of regular meetings of the Society ?

THE MINISTER OP STATE IN THE 
MINISTRY OP WORKS AND HOUS-
ING (SHRI I. K OUJRAL): (a) The 
meetings were held on following dates:—

1. 12-6* 1949.

2. 21-1-1964 

S. 9*2-1964.

4. 23-2-1964

5. 16*8-1964*

6. 21-2-1965.

7. 21-3-1965. 

g. 7-11 1965.

9. 9-4*1967

10. 21-4*1968

11. 4-10-1970.

71 Wrttm Ansvtrs

(a) whether the Kohat Cooperative 
House Buiidiog Society has submitted its 
lay out plan and if so, when the plan was 
‘submitted and where the matters stand 
at present,

(b) by what time the plan is likely to 
be approved, and

(c) the reasons for the delay !

THE MINISTER OF STATE IN THE 
MINISTRY OF WORKS AND HOUS-
ING (SHRI I K GUJRAL) • (a) and (b). 
Yes Sir A revised Layout Plan submitted 
on 2nd May 1972 ts under examination 
of Delhi Development Authority. 
If it is. found to be in order, 
it will be plated befcre the next meeting 
of the Authority

(c) The earlier Layout Plan submitted 
by the Bociety was not in accordance with 
the provision ot Master Plan/General 
Development Plan
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Auditing of Accounts of the Kohat Co-
operative House Building Society

5230 SHRI SARJOO PANDEY 
Will the Minister of WORKS AND 
HOUSING be pleased to state

VAISAKHA 19, 1894 (SAKA)

(a) and (c) Through various audit and 
inspection notes, the Society was directed 
to hold General Body meetings regularly. 
On 19th February, 1970. a General Body 
meeting was requisitioned by the Registrar 
which resulted in the meetirtf held on 4th 
October, 1970, The Societv has again been 
directed to hold General Body meetings 
annually in accordance with the provisions 
of law and bye-laws of Society.

Kohat Cooperative House BoikUug 
••duty

5329, SHRI SARJOO PANDBY :
W ip,tl»0 MWfctw of WORKS AND 
HOUSING be pleased to stale:

(a) whether the accounts of the Kohat 
Co-operative House Building Society hav* 
been audited on behalf of the Regional 
Cooperative Societies regularly and if so, 
at what intervals this was done and on 
what dates,

(b) in case no auditing has been done 
on behalf of the Registrar, the reasons
therefor,

(c) whether the accounts of the Societj 
have been checked by authorised auditors 
other than Government auditors and if so, 
the years for which this has been done 
smce inception,

(d) if the action as In pert (c) has been 
taken, the manner in which the Registrar,
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Rs. 950 per month. The amount thus spent 

by the Akademi during the last 7 years is 

about Rs. 25,000 after taking into 

account the usual admissible I-louse Rent 

Allowance that would have been paid to 

the two oflicers if no Government accom

modation h ad been given to them. 

Provision of Go,·ernment Accommodation 

to Low Paid Staff of Sahitya Academy 

5233. SHRI KRISHNA CHANDRA 

PANDEY : Will the Minister of EDUCA

TION AND SOCIAL WELFARE be 
pleased to state : 

( a) whether Government accommoda

tion arc not provided to low paid staff of 

the Sahitya Academy , New Delhi; and 

(d) if w. whether Government 

propose to extend this facility in future to 

them? 

THE DEPUTY MINISTER IN THE 

MINISTRY OF EDUCATION AND 

SOCIAL WELFARE AND JN THE 

DEPARTMENT OF CU LTUR E (SHRI 

D. P. Y ADA V) : (a) No, Sir. 

(b) Owing to a�utc shortage of Go

vernment residential accommodation in 

Delh i, it has not been possible to make 

the employees of the Sahitya Academi 

eligible for Government accommodation in 

the general pool. 

Implementation or Recommendations 

made by Programme Expert Committee 

on Sabitya Academl 

5234. SHR I KRISHNA CH ANDRA 

PANDEY : Will the Minister of 

EDUCATION AND SOCIAi. WELFAR E 

be pleased to state: 

ta) whether Sahitya Academ i is 

unable to implement 

Expert Committee's 

to fill up certain 

want of funds ; 

its programme 

recommendations 

lower posts for 

(b) if so, the number of 

category-wise, not filled up for 

of funds during last three 

and 

posts, 

want 

years : 

(c) whether the post of Regional 

Secretary , Bombay, has been advertised 

instead of extending the economy to 

this post also " 

THE DEP UTY MINISTER IN THE 

MfNISTRY OF EDUCATION AND 

SOClAL WELFARE AND IN 

THE DEPARTMENT OF CULTUR E  

(SHRI D. P .  YADAVl: (n) No programme 

Fxpert Cornmitee ha s been appointed by 

the Akademi. As such the question of 

not i m plementing the recommedations 

of the programme Expert Con.mittee 

to fill up the post� by the Akademi 

does 11ot arise. 

(b) Does no t arise. 

Cc:) Yes, Sir. The post of Regional 

Office Secretary, Bombay has been 

advertised. This is not a new post. The 

post which belongs to the Head Office of 

the Sahitya Ak ademi and h;1s been \'acated 

by the ele\'ation of the senior-most 

Assistant Secretary as Secretary, has 

been transferred to the Regional Ollkc 

of the Akademi set up recently at 

Bomba y. 

Recruitment to post of Superintendent 

in Sabifya A kademi. 1\'ew Delhi 

5235. SHRI KRISHNA CHANDRA 

PANDEY : Will the M in ister of 

EDUCATION AND SOCIAL WELFARE 

be pleased tu state · 

(a) the method followed for recuit. 

ment to the grade of Superintendent in 

Sahitya Akadem i . New Delhi; and 

( b) whether 

wed for filling 

Superintendents ? 

it is being strictly fulh.>-

up all 1bc posr-s i>t' 
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THE DEPUTY MINISTER IN THE 
MINISTRY OF EDUCATION AND 
SOCIAL WELFARE AND IN THE DEPA-
RTMENT OF CULTURE ( SHRI D. P. 
YADAV): (a) The recruitment to the post 
of Superintendent in the Sahitya Akademi 
is governed by the provisions of its 
service bye-laws, copies of which are 
available in the Parliament library.

(b) Ye*, Sir. There is, however, 
one post of Superintendent in the 
Sahitya Akademi.

Assistance for Housing Scheme In 
Aadhra Pradesh

5 236. SHRI Y. ESWARA REDDY : 
Will t |»  Minister of WORKS AND 
HOUSING be pleased to state :

(a) whether Government are iu 
receipt of any request made by Andhra 
Pradesh Government for approval aod 
financial assistance to the housing schemes 
decided to be taken up in thirty munici-
palities;

(b) if so, the names of the munici-
palities and broad outlines of the schemes, 
municipality-wise; and

(c) the action taken by Government 
in this regard ?

THE MINISTER OF STATE IN 
THE MINISTRY OF WORKS AND 
HOUSING ( SHRI I. K, GUJRAL) :
(a) to (c). The Government of 
Andhra Pradesh had requested for a grant 
of approximately Rs. 1.25 crores under 
the new Central Scheme for environmental 
improvement to take up improvement 
of slum areas in 30 municipalities. For 
the present only the city of Hyderabad 
is eligible ter grant assistance under 
the new scheme. The Government of 
Andhra Pradesh have been informed 
accordingly. Project proposals for 
envMmctftal improvement of 3 shim 
areas received from the Municipal

Corporation of Hyderabad have been 
approved on the total estimated' cost 
of Rs, 38,42,100 and a sum of 
Rs. 9,63,000 has been released a* first 
instalment.

Construction of Houses under Various
Housing Schemes in Andhra Pradesh

5237. SHRI V. ESWARA REDDY: 
Will the Minister of WORKS AND 
HOUSING be pleased to state :

(a) the number of houses built in 
Andhra Pradesh under the Subsidised In* 
duitrial Housing Scheme, Low Income 
Group Housing Scheme, Middle Income 
Group Housing Scheme, and the Rural 
Housing Scheme, separately District-wise; 
and

(b) the number of people benefited 
under each of the above schemes ?

THE MINISTER OF STATE IN THB 
MINISTRY OF WORKS AND HOUSING 
(SHRI 1 .1C. GUJRAL) : (a) According to 
the progress reports received so far from 
the Government of Andhra Pradesh, 
the number of houses built in the State 
under each scheme is given below :—

Name o f Scheme No. o f
houses bulb

1. Integrated Subsidised 
Housing Scheme for 
Industrial Workers and 
Economically Weaker
Section of Community ... 5,846

2. Low Income Group
Homing Scheme ... 9,690

3. Middle Income Group
Housing Scheme ... 2,225

4. Village Housing Pro-
jects Scheme ... 4,220

To t a l : 2k,961
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District-wise figures are not maintained 
In tbe Ministry.

<b) The number of families benefited 
under each scheme would be equal to the 
number of houses built thereunder. The 
number of persons benefited would, there* 
fore, be approximately five times the num-
ber of families.

Scholarships to Handicapped In Andhra 
Pradesh

5238, SHRI V. ESWARA REDDV : 
Will the Minister of EDUCATION AND 
SOCIAL WELFARE be pleased to state :

(a) the number of applications for 
Scholarships from handicapped persons 
and the number of Scholarships granted in 
1971-72 and 1972-73 m Andhra Pradesh, 
year-wise, districtwise and separately for 
boys and girls;

(b) the number of applications for 
lumpsum discretionary grants for the 
handicapped persons and the number of 
persons given such grants in Andhra 
Pradesh for the same period, year-wise and 
district-wise; and

(c) the requite qualifications for the 
scholarships and its continuance 9

THE DEPUTY MINISTER IN THE 
MINISTRY OF EDUCATION AND 
SOCIAL WELFARE (SHRI K. S. RAMA- 
SWAMY): (a) The position is as under:

Number of applica- Number 
Year tions received from of scho- 

physicaily handicap- larships 
ped students awarded

1971-72 163 88 (76 boys
and 

12 girls)
1072*73 Applications for the 

year have yet to be 
received. The hut 
date for receipt 
of applications dur-
ing this year is 
31st August, 1973,

Distriet*wise figures are not avtlJable.

(b)

Number of a p p l i - Number
Year cations received of per-

from handicapped sons
persons for discre- given
tionary grant grant

1971-72 3 1 (from
(2 from Hyderabad Hyderabad
District; 1 from District).
Guntur District)

1972-73 No application
has been received
so far in the year
1972*73 which has
just commenced.

(c) A copy of the rules regulating 
award of scholarship to the physically 
handicapped which furnishes detailed 
information regarding eligibility require-
ments is laid on the Table of the House. 
[ Placed in L ibran . See No. LT-1971-72]

Removal of Unauthorised Tea Stalls 
ia D. I. Z Area

5239. SHRI M. S. SIVASWAMY : Will 
the Minister of WORKS AND HOUSING 
be pleased to state :

(4) whether one unauthorised tea stall 
which came into existence at the time 
of the construction of Types II and 111 
quarters in D.I.Z. Area, New Delhi is still 
running in the locality;

(b) whether any steps have been taken 
to remove that unauthorised construction 
which has become a nuisance,

(c) tbe times by wluch it is likely to 
be removed, and

(d) the steps taken m the matter and 
if not, the reasons therefor?
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THB MINISTER,,OF STATE IN THE 
MINISTRY OF WORKS AND HOUSING 
(SHRI I. K. QUJRAL) : (a) Y«s, Sin

(b) to (d). Action to remove tbe tea 
stall was initiated after tbe completion of 
tbe building work of Type II quarters. 
The contractor, who is now engaged in the 
execution of works relating to roads and 
storm water drains, however, still needs the 
tea stall for use by his labourers and has 
taken the responsibility for removal of the 
said tea stall as soon as the road work is 
completed. The {road work is nearing 
completion and it is expected that this tea 
stall will be removed shortly. Completion 
certificate for the works will not be issued 
to the contractor unless he removes this tea 
stall.

Collection of Fand* for Contraction of 
Cancer Hospital in Delhi

3240. SHRI DEVINDER S1NOH 
OARCHA : Will the Minister of HEALTH 
AND FAMILY PLANNING be pleased 
to state:

00 whether attention of Government 
has been drawn to a press report (Times 
o f India Delhi, dated 26th April, 1972) 
that Rotary Club of Delhi has decided to 
raise funds for the construction of a 
cancer hospital in Delhi at the cost of
SO lakh of rupees which will cater to the 
needs of Northern States;

(b) if so, whether Government has 
contributed anything for the proposed 
hospital; and

(c) if so, the main features thereof t

THB MINISTER OF STATE IN THB 
MINISTRY OF HEALTH AND FAMI-
LY PLANNING (PROF. D. P. CHAT. 
TOPiiDHYAYA): (a) to (c). The Rotary 
district 310, comprising the Rotary Ciubs 
in Punjab, Haryana Delhi and U. P. have

established a Cancer Foundation in Delhi 
which has a proposal to set up a big 
Cancer Project consisting of a large hospital 
with 360 beds and out-patient wing, as also 
research laboratory and a training institute 
for work of cancer. The project is estima-
ted to cost about rupees two crores to 
begin with. Though it will not be possible 
for the Central Government to give any 
financial help for the establishment of 
Cancer Hospital, medical aid being State 
subject* the Central Govt., would give 
the Cancer Foundation all other necessary 
help and technical guidance. The Cancer 
Foundation has been requested to draw up 
a complete scheme giving full details of 
expenditure of the proposed hospital. 
The Foundation has not yet sent the 
detailed scheme.

Steps to reduce Margin between Procure* 
neat and sale price of Rice

5241. SHRI BISHWANATH JHUN- 
JHUNWALA : WU1 the Minister of 
AGRICULTURE be pleased to state :

(b) whether a very big margin exists 
between tbe procurement and the sale 
prices of rice through the fair price shops 
and if so, the main features thereof;

(b) how much of this amount (the 
margin between procurement and sale 
price) is being utilised by middlemen, 
Government distribution machinery and 
the commissions given to fair price shops; 
and

(c) the steps being taken to bring about 
economy in this regard so that the big 
margin between the procurement and sale 
price of rice is reduced and it It made 
available to consumers at a cheaper rate ?

THB MINISTER OF STATE IN THB 
MINISTRY OF AGRICULTURE (SHRI 
ANNASAHEB SHINDE): (a) to (c). 
The required information it being collected 
and wilt be laid bit th rT atte  of the feabha.
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Rite In Price of Commodities bold at 
Super Bazar, Delhi

5242 SHRI BISHWANATH JHUN 
JHUNWALA Will the Minister of AGRI-
CULTURE be pleased to state

(a) whether Government's attention 
has been drawn to the news item appearing 
in the Hindustan Times Evening News 
dated 26th April, 1972 that the prices of 
some of the commodities in Super Bazar 
have risen recently,

(b) if so, the commodities where the 
nse in prior has become significant, and

(c) whteher the increase in the price 
has been due to the fact that the saleable 
commodities m Super Bazar, where the 
prices have risen, are being purchased 
through a contractor and if so, the factors 
responsible for (he rise in prices and the 
steps Government propose to take to 
curb it 7

THE DEPUTY MINISTER IN  THF 
MINISTRY OF AGRICULTURE (SHRI 
JAGANNATH PAHADIA) (a) Yes, Sir

(b) and (c) The news item refers to 
prices or vegetables and iruus in the Super 
Bazar, New Delhi Ih e  authorities of the 
Super Bazar have earned out a market 
survey, which shows that there was* no 
significant difference between the prices 
ot fruits and vegetables in the 
Super Bazar and those obtaining in 
comparable markets of Delhi However, 
there was some difference in price m 
respect of a few items as compared with 
the rates in the Pahargunj Market. This 
was immediately taken note of and prices 
of those items revised accordingly The 
Fruits and Vegetables Section in the Super 
Bazar is being run under special arrange-
ments with a  private party, but, in accor-
d a n t  with (he terms of agreement, the 
Super Bazar exercises check on the quality 
and price, for which comparison is also 
made with the market. In view of the

check exercised by the Super Bazar, nor-
mally there is no likelihood of the prices
oi comparable qualities of fruits and 
vegetables, 01 of other goods sold under 
similar arrangements tn the Super Bazar, 
being higer than the market prices

India as Second Largest Rice Producing 
Country

5243 SHRI BISHWANATH JHUN- 
JHUNWALA Will the Minister of 
AGRICULTURE be pleased to state •

(a) whether India has attained the 
position of being the second largest nee 
producing country in the world,

(b) whether it makes the country self 
suffiicent and also provides any surplus, 
and

(c) if so, the surplus that has been 
achieved and whether the issue price of 
rice through the ration/fair price shops 
will be reduced in view of the above 
position 7

THl MINISTER OF STATE IN THE 
MINISTRY OF AGRICULTURE (SHRI 
ANNASAHEB P SHINDE) (a) India 
has been the second largest rice producing 
country in the world for the last several 
years

(b) The production of nee is adequate 
to meet the requirements at the current 
lev*! of consumption without anv imports

(c) Does not arise

Procurement Price, Sale Price and Subsidy
on Sale of FoodRrata’s Consumed 

Poor People

5244 SHRI BISHWANATH JHUN- 
JHUNWALA Will the Minister ol 
AGRICTJ1TURE be pleased to 
state *
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(a) the foodgrains (hat are being 
procured by Government or through 
Centra! Government's agency ;

(b) the procurement price and sale 
price of each commodity ; and

(c) the foodgrains in respect of 
which Government are giving any 
subsidy and the amount thereof and 
whether Government have under considera-
tion any plan for selling those food 
items, which are consumed by poorer 
section of the community, at a cheaper 
rate even with some subsidy, if necessary, 
and if so, the mam features thereof 7

THE MINISTER OF STATE IN 
THE MINISTRY OF AGRICULTURE 
(SHRI ANNASAHEB P SHINDE):
(a) Wheat and nee are being procured 
on behalf of Government by the Food 
Corporation of India.

(b) Procurement price of wheat
is Rs. 76 per quintal and issue price 
is Rs. 78 per quintal. Procurement
price of rice varies from State to State. 
A statement showing Statewise prices is 
attached. Issue prices of rice ate given 
below-

Coaies Rs. 100 per quintal.
Medium Rs. I l l  „ ,,
Fine Rs, 120 „
Superfine Rs. 128 „

(c) At present, distribution of both 
wheat and rice is being subsidised. The 
subsidy paid in 1971-72 was Rs. 44,21 
crores for wheat and Rs 3.48 crores 
for rice.

The Food Corporation is also 
procuring and selling coarse grains at 
reasonable prices which are mainly 
consumed by poorer soction of 
scoiety

Statement

Procurement prices o f Standard variety o f rice in the various States during 
1911*72 season

(Rs per quintal)

S. No. Name of State Standard
variety

Procurement 
price for 
1971—72

1. Andhra Pradesh Akkullu 80 32
2. Assam Winter Salt —
3. Bihar Coarse 95.25
4. Gujarat Sathi 85 34
5. Haryana fiegmi 85 50
6. Kerala Palghat Matta 85.88
7. Madhya Pradesh Gurmatia 83.00
8. Maharashtra Coarse 81.00
9. Mysore Coarse (raw) 74.30
10. Orissa Medium 95 20
11. Punjab Begun 85.50
12. Rajasthan Suthersaul —
13. Tamil Nadu Kattaisamba 88,31 (Boiled)
14. Uttar Pradesh Grade IH 80,00
15. West Bengal Common 91.20
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Settle* up of Regional units of
National Nutrition Monitoring Berean

5245. SHRI VAYALAR RAVI . will 
the Minister of HEALTH AND FAMILY 
PLANNING be pleased to state :

(a) whether there is any proposal to 
start regional units of National Nutrition 
Monitoring Bureau in different Stat«s :

(b) if so, the nature of works assigned 
to these units; and

(c) whether Government will set up 
such a unit in Kerala ?

THE MINISTER OF STATE IN THE 
MINISTRY OF HEALTH AND FAMILY 
PLANNING (PROF. D. P. CHATTO- 
PADHYAYA) • (a) Yes With effect from 
the 1st April, 1972, the Indian Council of 
Medical Research has started Regional 
National Nutrition Monitoring Bereau in 
the states of Andhra Pradesh, Gujarat, 
Kerala. Madhya Pradesh, Maharashtra, 
Mysore, Tamil Nadu, Uttar Pradesh and 
West Bengal

(b) The primary objective of the Units 
would be to collect information on the 
nutritional status and its determinants, 
among different segments of the population 
in the country and through repeating these 
studies once in a year, to provide infor* 
mation on the changes that have occurred 
as well as the reasons for 9uch changes 
The regional centre* would also undertake 
clinical nutrition surveys, anthropometric 
measurements : family diet surveys, indivi-
dual diet surveys: and collection of other 
relevant data like food production and 
food availability etc One of the important 
functions of the National Nutrition Moni-
toring Bureau is the continuous evaluation 
of on-going nutritional programmes, the 
results of which could be fed-back with a 
view to providing such mid-course correc-
tion as may be needed in the operation 
of the nutritional programmes of the 
country.

(c) The Indian Council of Medical 
Research has already set up, with effect 
from the lit April, 1972, one unit of the 
National Nutrition Monitoring Bureau in 
Kerala.

International Crops Research Institute 
For Semi-Arid Tropics

5246. SHRI NAWAL KISHORb 
SHARMA :

SHRI C. T. DHANDAPANI *

Will the Minister of AGRICULTURE 
be pleased to state -

(a) the time why which the unit of 
International Crops Research Institute for 
scmi-arid tropics is expected to be comple-
ted;

(b) whether the unit is being set by 
indigenous material and money or with 
foreign collaboration; and

(c) if bo, main features thereof and the 
amount of foreign exchange proposed to 
be spent on the unit ?

THE MINISTER OF STATE IN THE 
MINISTRY OF AGRICULTURE (iHRI 
ANNASAHEB P. SHINDE) : (a) An 
Agreement has been concluded on 28*3-72 
between the Government of India and the 
Ford Foundation acting on behalf of the 
Consultative Group on International Agri-
cultural Research for the establishment of 
an International Crops Research Institute 
for Semi-Arid Tropics in India The 
Institute is likelv to come up during this 
year

(b) The Institute is being set up by 
the Consultative Groups on International 
Agricultural Research. Financial support 
to the Institute will be given by the said 
Group which includes International Bank 
for Reconstruction and Development, 
United National Development Programme.
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International Development Research Centre 
Governments of U. K... West Germany etc.

(c) A statement continuing the note 
outlining the main features of the Insti-
tute is enclosed. No foreign exchange 
expenditure on the part of the Govt, of 
India is involved.

St a t b m b k t

The Government of India have conclu 
ded a Memorandum of Agreement with 
the Ford Foundation acting on behalf of 
the Consultative Group on International 
Agricultural Research for the establishment 
of an International Crops Research Insti-
tute for the Semi-Ai id Tropics.

2 The Institute will be an autonomous, 
international, philanthropic non-profit, 
research, educational and training organi-
sation.

3. The Institute will serve-as (a) a 
World Centre for the improvement ot 
Jowar, Millets, rod gram (arhar) and Bengal 
gram (chana); (t» a centre to promote the 
development and demonstration of impro 
ved ciopping patterns and s>stems of 
(arming which optimum the use of human 
and natural resources in the low rainfall, 
unirrigated, seasonally dry and semi and 
tropics and (c) a centre undertaking 
research in similar fields.

4. An initial grant of g 4,00,000/- has 
been pledgd by the International Bank for 
Reconstruction and Development, UNDP, 
USA and U .K . for the establishment of 
the Institute.

$. The Institute will supplement tbe 
national programme on Dryland Farming 
of the Government of India. It has 
immense potentialities of revolutionising 
agricultural production not only in non- 
irrigated arras of India but also in seaso-
nally dry semi-arid tropical zones in the 
world by improved seeds, cropping 
patterns, farming practices and optimum

use of human and natural resources. It is 
estimated that nearly 400 million people in 
the world will stand to benefit from the 
Institute.

Financial Assistance to Andhra Pradesh 
ffer Drought Affected Areas

524? SHRI. Y. ESWARA REDDY i 
Will the Minister of AGRICULTURE 
be pleased to state :

(a) the amount of total financial assis-
tance so far given to Andhra Pradesh 
Government to sovle the problems of 
chronically drought affected areas in the 
State during the last three years;

(b) the names of the schemes for which 
assistance has been given and how far 
these schemes have progressed;

(c) whether the State Government has 
demanded additional assistance for drought 
affected areas; and

(d) if so, what action has been taken 
thereon 0

THE MINISTER OF STATE IN THE 
MINISTRY OF AGRICULTURE (PROF. 
SHER SINGH) (a) The Drought 
Prone areas Programme was introduced in 
1970 71 mainlv with the objective of 
mitigating the severity of scarcity condi-
tions in 54 selected chronically drought 
affected districts of the country, For the 
5 districts of Andhra Pradesh, which are 
covered under the programme, a total 
outaly of Rs. 10 crores will be available 
over the period from 1970*71 to 1973-74. A 
total assistance of Rs. 525.79 lakh* was 
provided to the State Government during 
1970-71 and 1971 72 for the schemes appro-
ved under the programme,

O ) The assistance was given for minor 
irrigation, soil conservation, afforestation, 
rowds and drinking water supply schemei 
sanctioned under the programme. Tbe
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trend of expenditure on the sanctioned 
schemas indicated a satisfactory progress

(c) Yes, Sir.

(d) The Government of India have 
agreed to provide an additional outaly of 
Rs 64 lakhs to the State Government for 
extending the programme to two chroni-
cally drought affected talukas, namely, 
Devarkonda Taluk of Nalgonda District 
and Kanigiri Taluk of Prakasam (Ongole) 
District, which are contiguous to the 
already selected districts

Utilisation of Funds Allocated for Drought 
Affected Areas

6248. SHRI Y. ESWARA REDDY: 
Will the Micmster of AGRICULTURE be 
plea&ed to state.

(a) whether the funds allotted for the 
scheme for chronically drought affected 
areas during the year 1970*71 and 1971*72 
had not been used fully;

(b) if so, the amount of actual shortfall 
m expenditure for these two years,

(c) the reasons for the shortfall, and

(d) the steps Government have taken 
to ensure full utilisation of the funds 
allotted for the schemes ?

THE MINISTER OF STATE IN THE 
MINISTRY OF AGRICULTURE (PROF 
SHER SINGH): (a) Yes, Sir.

(b) The Central budget provisions and 
the actual shortfalls are shown below *

(Rs. in crores) 
1970 71 1971-72 

Budget provision 25 00 20 00
Shortfall 15 93 1.5

(c) During I$70 71, which was the first 
7e«rof*he Programme several prepara-
tory steps bad to betaken at Central and

State levels. Detailed data bad to be 
collected from the States for identification 
of the chronically drought prone districts 
Guidelines had to be prepared and circu-
lated to the States for formulation of 
schemes under the programme. The States 
bad taken time for preparation of the 
detailed project reports for the Programme 
districts However, even during the first 
year of the Programme (1970-71) 
schemes had been sanctioned by 
the Centre m 45 of the 54 selected 
districts. Thereafter the States had to follow 
the usual, technical administrative and 
financial procedures for sanctioning the 
individual schemes and also build up the 
necessary organisation for their implemen-
tation For these reasons, the budget 
provision could not be fully utilised 
However, during 1971*72 the programme 
implementation has been stepped up and 
the entire grant portion of the budget was 
utilised The loan portion (which is 
Rs 1 50 crores) could not be utilised 
because the State Governments did not 
furnish separately the figures of expendi-
ture for which the Central assistance is 
in the shape of loan

(d) The programme has now been 
sanctioned in all the 54 districts Schemes 
with a total estimated cost of Rs 76 67 
crores have been cleared and the State 
Govts have thus m hand a large program-
me for implementation Instructions have 
been issued to the States to proceed with 
the interruption of the sanctioned schemes 
without implementation preliminary 
measures have been mostly completed and 
most States have built up the necessary 
organisation for speedier implementation 
of the Programme.

Centrally Sponsored Scheme in Orissa

5249. SHRI CHINTAMANI PANI- 
GRAHI; Will the Minister of HEALTH 
AND FAMILY PLANNING be pleased 
to state:
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(a) whether any scheme hat been 
initiated in Orissa under the scheme of 
Special Investigation Divisions, where 
100 par cent central assistance is given 
to the States;

(b) if so, the number of such schemes 
and the places in Orissa, where this has 
been initiated by now;

(c) tbe amount spent and result achive* 
ed so far in the Central and the Centrally 
sponsored sectors in Orissa, and

(d) whether the Orissa Government 
has prepared detailed plans and estimates 
for difficult and scarcity areas by now and 
if so, the main features thereof ?

THF MINISTER OF STATE IN THE 
MINISTRY OF HEALTH AND 
FAMILY PLANNING (PROF D P 
CHATTOPADHYAYA) (a) to (d) 
Under the Centrally Sponsored Scheme 
of Special Investigation Divisions, one 
Division with three Sub-divisions has 
been functioning in Orissa since 1965 
One more Sub-division was sanctioned 
from December, 1971 Under this scheme 
100 per cent Central assistance is given to 
the States to help them m indentifying 
and investigating the problem of water 
supply in difficult and scarcity areas, in-
cluding collection of data etc

The Government of Orissa have inti-
mated that preliminary investigation, 
maping and identification of about 7,000 
villages *have been completed in the 
scarcity and difficult areas of the State. 
The preliminary investigations are likely to 
be completed bj the end of the IV Five 
Year Plan period

These Divisions were neither meant for 
preparation of detailed plans and estimates 
nor for actual execution of water supply 
schemes. However, to supplement the 
scheme of Special Investigation Divisions, 
another scheme has been recently started 
tinder which Special Planning and Design 
Cells have been sanctioned to the States

with 100 per cent Central assistance. These 
Cells will prepare detailed plans and esti-
mates for rural water supply schemes 
Under this scheme, one Division was 
sanctioned to the Government of Onssa 
in December, 1971 However, due to 
various factors this Division could not be 
started m the year 1971*72. This is likely 
to start functioning during the current 
financial year

United Nations Novel Programme at 
Baroda

5250. SHRI PRABHUDAS PATEL 
Will the Minister of HEALTH AND 
FAMILY PL ANN1NG be pleased to state

(a) whether Baroda in Gujarat has 
been selected as one of the seven cities in 
the World for a novel integrated 
programme of various United Nations 
Agencies to assist m Urban Community 
Development ,

(b) if so, whether UN team had 
recently visited Baroda, and

(c) what will be the mam objects 
of and how many families will be 
benefited by the U N programme ?

THE MINISTER OF STATE IN 
THE MINISTRY OF HEALTH AND 
FAMILY PLANNING (PROF D P. 
CHATTOPADHYAYA) (a) to (c) 
Information is being collected and will 
be laid on the I  able of the Sabha.

lie v n w  *wr w t t v  for, 
i t  ftwft
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%*TT I  % «T̂ T fWTT
w r m  m f t  3 -n w f t *w * t  

3<rw frq *rq «r; xftx

(*r) *r$V, ?ft w  *r«r«f *
HT«rr*̂  ? * n r  w  srr*fargt f t  *rt 

t ?
w w  «fK <rtort? fsw ^R  

ro sro  % xm mft (wto tfto «fto 
^ r ^ n a r w )  . (* )  t t °  tnw H  sro
WTT̂ > 2 rr'tfo, STTSPIW •T*TT,
*rf M ft *PT W W  qaf «Tfk5rR 
f a s t o  if*to*t (^rTf«qr f i r m )  % 

w  w r fw fa fH m  faq

» = -

(1) 1962-63 -  50,000 *o;
*prrsr srarf f*mfojr«FT*if vt,
«(TT >R% % faq I

(2) 1963-64 -  12,000 *o ;
w m v s  tfforT, ^w rr u h : t% r>  
tWt irrr % fowftn % faq (6,ooo) 
« to  w w :  w r ts  % far*
(6 ,0 0 0  *©) j

(3) 1964-65 -  1,000 *• ;
ftrfaw r *fUr t f w r ,  

m m t m  %n\ * i  t o f t  % 
fin* s q m *  1

««rrwr <rfr*TT farto r ifarsm
% ** 1964-65 % TO ft *PT*ff
* m  irw n r  *tff
fk m  1 1

(<s) t f t  (n). 3W KSffrftT 
* t£ s  t a r r e d  % s r t f  fat*
snmrsr-q*t < r  ^ r r  p i * #  ftrar fa  

3WT-»rd«TT % far* imnwv 
srR r̂eV *t«t ct  grcfly ag fa* 
*r<? eft *r$t m ?w  qf?rT |  fa

srprerft «rh prefly t ^  
»rf «ft i srmqr s r ^ r

fanr JT̂r innqj-q^r «r«ar % «refar
£ f a  TTaf q f r ^  fajffaR

*r*r«rcr ( * * r * c r  f w n r )  &  srn r̂
VJSTfft ¥To W R  tJPff fqn«P

fanr crtpfrr fe«rr f3r?r% faqr % ffsjr 
Pp<T *rt[ ^  i

Misuse of Grwits-in-Aid lo Ail India 
Blind Relief Society and Dr. Bhsgwaa 

Dar Memorial Trust

5252 SHRI AMBESH. Will the 
Minister of HEALTH AND FAMILY 
PLANNING be pleased to refer to the 
reply given to Unstarred Question No. 
1779 on the 3rd April, 1972 and 
state •

(a) whether misappropriation and 
embezzlement of the grant to All India 
Blind Relief Society and Dr. Bhsgwao Das 
Memorial Trust has been mentioned in 
the audit report; and

(b) if so, the action taken in the 
matter ?

THE DEPUTY MINISTER IN 
THE MINISTRY OF HEALTH AND 
FAMILY PLANNING (SHRI A. K. 
KISKU) : (a) and (b). Tfte informa-
tion has been called for from Delhi 
Administration who is concerned with 
the matter.
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5253. fW  W  '
f f v  in f t  * $  arcn^ v t  r n  

qtftf f% :

(«p) WT *1$ *  ^5T>T f*H,
srwsft w i t ,  f e e #  i r Ii  ^

w*t <rft $, fosr% «FR*sr

*w rr $  * f* w  t̂ctt  ^  $ ;

( * )  «wrr * x * \x  % * r s h >  

v t  w f t  f u r  3% %  sftfa in R T f

I ;

( n )  ^ r c t w  f i r e r v t  3*: w t$  

wrst?* «w *t * w fr «nr% *r«r % 

%% i t ^  Sf i t c v t t  v t  w  «f>w«rr^

VT fWIT t  ?

f« ft i f r n w  if m u  **>  (a w n -

i n g  f t? * )  : ( * ) .  3© *njfa

f a w  v o  tw o, firesft, 

v f t ^ t  * rh  *  *g?r % gnftnf

% 3NTSV # * * ¥  *  w  vr&r u t  t |  

&  fa w ^  IT Cft ^pTifWF tfPTTWT 

W  % V R  VX  * |  {  *wf*F «RT

% fwr^Onflf mxNif § wx *f% wx 
finrr

1. few ft *raftr f*nw «mr

#  517% % «f t w  

— «r^«r, 1956  %

2 . *  f a r*  f a n f t  % 4 *  

»ft f f T w n — ^ r ,  1 9 7 0  Ir

3 . ftiwft *w w r f? r  *r f f t w t r  
— f t n w ,  1 9 7 1  % i

fo s f t  w * v r e m * r  v m  f a q  *n*

%wf*nr w f t ,  1972 Ir 
**T5fV %  fefaro-vtf *ft f?*n 
m r  u t  t* %  w r  vrx m m m  

m t  «rfe?r *r* * \ i  f f rg w  f r a t  

r̂*TT m  i

(sr) frrc  i f a f t f w  srfcr«3T^ % 

^WHRif <T«rtcfT v*ft f f  |  i m  
q*ft ?>% sr> w**?*srr ?> m sft 3 
*r£i% * t  w*fsr k  f a q  9 ;^  qfrr ferr 

*T<? ?>, 3 *%  * T *  ir tfte rtfto
( firsn r fafair*R  ) s r f a f jm ,  

1951 % *??rifa *rtfifa*F
n |  |  tTrf̂ r wtxrx ^i«pr sw«r 

w n ? T < r  snrfarersTfa 
%  wr m r tft T̂5«r?r wvw  wrq, 
w v S  f a  %§pr <?T?f ^ t, «rr%

?T«r tf %% % ftwt s u f ^ r  * x  
i

(*r) w  wm?r < r  ^rftfur *<r 
fw ^n: f%*rr arr 1 1

Mtdlcal Facilftiet given to Pm s Iom t *

5254. SHRI S. N. MISRA : WiJl the 
Minister of HEALTH AND FAMILY 
PLANNING be pleased to state :

(a) whether any medical facilities have 
been given to the pensioners; and

(b) if so, the nature thereof ?

THE MINISTER OF STATE IN THE 
MINISTRY OF HEALTH AND FAMI-
LY PLANNING (PROF. D. P. CHATT0* 
PADHYAYA): (a) and (b). Central 
Services (Medical Attendance) Rule, 1944 
and orders issued thereunder do not 
envisage provision of any medical facilities 
to Central Government peaskmwt.
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However, medical facilities under the 
Central Government Health Scheme 
have been extended to the Centra! Govern* 
ment pensioners in the cities where this 
scheme his been enforced viz. Delhi, 
Bombay, Allahabad and Meerut on pay-

ment df prescribed contribution

Rationalisation of Price of Chemical 
Fertiliser *

5225. SHRI RANABAHADUR SINGH: 
SHRI MAHADEEPAK SINGH 

SHAKYA:

Will the Minister of AGRICULTURE 
be pleased to sta te :

(a) whether Government have any 
concrete proposal to rationalize the prices 
of chemical fertilisers by reducing the 
points of handling and distribution in 
view of a written request by a number of 
Members of Lok Sabha; and

(b) if so, the main feature thereof ’

THE MINISTER OF STATE IN THE 
MINISTRY OF AGRICULTURE (SHRI 
ANNASAHEB P SHINDE) (a) aad (b). 
Government appreciate the anxiety of the 
Hon’ble Member that the numbers of tiers 
in tta  distribution system as well as the 
cost of distribution should be reduced to the 
minimum possible A two-tier distribution 
system obtains with the Fertiliser Corpo-
ration of India, the major public sector 
manufacturer of fertilisers. Government, 
however, have no proposal to.lay down 
rigidly tbe number of tiers in the distri* 
bution channel, but would ensure that the 
total cost of distribution would not exceed 
the authorised margins*

In the cooperative distribution system 
which accounts for nearly half of the total 
fertilisers sold in the country* there is 
generally a three-tier distribution system 
as in Japan. Tfae State Apex Marketing 
Society, however, cannot but accept the

responsibility for financing the distribution 
of fert ilisers but passes on the consignment 
generally to the Block Level Society for 
stocking in advance of the season. Even 
though three-tiers may be involved, the 
total cost of distribution is not to 
exceed the normal margin and each tier is 
to keep a portion of the margin proportio-
nate to the services rendered by it. 
However, the system is constituted differ-
ently m each State. The National 
Cpoperative Development Corporation 
have set up an Expert Committee for 
studying and streamlining the cooperative 
distribution system in different States so 
that the farmers can get fertilisers at tbe 
minimum possible cost

The statutory maximum prices of 
fertilisers exclusive of taxes and duties in 
the last three years have remained stable; 
and m case of Urea and Ammonium Sul-
phate, Government have reduced the prices 
by Rs. 20 and Rs 100/- respectively per 
tonne. The National Commission on 
Agriculture have reported that the cost of 
distributing fertilisers including the cost of 
storages, transport etc, have increased, 
Every effort, however, will be made to bold 
down the consumer prices of fertilisers to 
the existing level.

Restoration of Normalcy In Universities

5256. SHRI RAMAVATAR SHAS- 
TRI : Will the Minister of EDUCATION 
AND SOCIAL WELFARE be pleased to 
state :

(a) whether Government are aware of 
fact that many Universities of the country 
are in turmoil on account of acute mal-
administration with the result that the 
grants sanctioned by the University Grants 
Commission for their development are not 
being properly utilised; and

(b) if so, what measures the University 
Grants Commission piopose to take or 
recommend to the State Governments con-
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cerned for the restoration of normal 
condition in Universities that ar« in a  
disturbed condition, as Patna University ?

THE MINISTER OF EDUCATION, 
SOCIAL WELFARE AND CULTURE 
(PROF. S. NURUL HASAN): (a) Tbe 
University Grants Commission has no 
specific information to indicate that many 
universities of the couutry are in turmoil 
on account of acute maladministration. 
As for proper use of the development 
Grants paid by the Commission, the 
grantee institutions are required to submit 
audit accounts and utilisation certificates 
duly certified by the statutory auditors to 
the effect that the grant has been utilised 
for the purpose for which it is sanctioned.

(b) The University Grants Commission 
has not received any reference from any 
State Government for the restoration of 
normal conditions in the university. In 
the event of such a reference being received, 
tbe Commission would examine the matter 
thoroughly and recommend suitable steps 
to the State Government m the light of the 
problems being faced by the university.

Fall tu the price of Arecaniit

S237. SHRI C. JANARDHANAN : 
Will the Minister o f AGR1CULTUE be 
pleased to state:

(a) whether the price of Arecanut bas 
gone down to a very low level; and

(b) if so, the steps taken by Govern* 
ment to stop this downward trend in 
price and ensure a fair price for the 
fanners ?

THE MINISTER OF STATE IN THE 
MINISTRY OF AGRICULTURE (SHRI 
ANNASAHEB P. SHINDE); (a) There 
has been a Tall in the prices ofaiecaaut in 
recent years; consequently, fa several 
markets prices have fallen below last year's 
level.

(b) The Government has received some 
representations in this regard and the 
issue is being considered.

Expert of Wheat, Rice and Sugar

5258. SHRI S. N. MISRA:
SHRI PAMPAN GOWDA :

WU1 the Minister of AGRICULTURE 
be pleased to state:

(a) that target for the export of wheat, 
rice and sugar;

(b) names of countries and the extent 
of exports in terms of money; and

(c) the method by which payments are 
received from the various countries to 
whom exports have been made in terms of 
money 7

THE MINISTER OF STATE IN THE 
MINISTRY OP AGRICULTURE (SHRI 
ANNASAHEB P. SHINDE): (a) The 
export target for sugar is 1 lakh tonnes 
and for superior basmatt rice 25,000 tonnes 
for the year 1972-73 No target has been 
fixed for wheat.

(b) Hice is likely to be exported to 
to Saudi Arabia, Trucial States, Kuwait, 
U. K.t U. S. S. A,. Canada, Africa, Singa-
pore, Hongkong, Fiji and Mauritius; its 
value may be of the order of Rs. 4.5 crores. 
Sugar will be exported to U.K and 
U.S.A.; its valu will be about Rs. 12 
crores,

(c) Payments are generally received 
through letters of credit.

Survey of Ground Water In Famine 
Affected Areas

5259. SHRI BIRENDER SINGH 
RAO :

SHRI HARI KlSHORE SINGH:

Will tbe Minister of AGRICULTURE 
he pleased to slate:
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(a) Whether some Slate Governments 
approached tbe Central Government to 
undertake survey of underground water in 
the chronically famine-affected aras of 
their States;

(b) if so, the names of such States; and.

(c) whether the said survey has since 
been conducted by the Central Government 
and if so, the areas surveyed and to be 
surveyed in the current year and the progr-
amme drawn in this conncction ?

THE MINISTER OF STATE IN THE 
MINISTRY OF AGRICULTURE 
(PROF. SHER SINGH) : (a) Yes, Sir.

(b) Gujarat, Rajasthan, Uttar Pradesh 
Bihar, Madhya Pradesh and Maharashtra.

(c) The Central Ground Water Board 
(subordinate office under the Ministry of 
Agriculture) in conducting groundwater 
exploration in different parts of tbe 
count! y.

In Gujarat, Central Ground Water 
Board has done work in parts of districts 
Kutcb, Banaskantha, Sabarkantha and 
Mehsana. Further work is being done in 
districts Mehsana and Banaskantha.

In Rajasthan, surveys have been condu-
cted in parts of districts, Jodhpur, Jalore, 
Jaisalmer, Banner, Pah, Sikar, Jhunjhunu, 
Nagaur, Alwar and Ganganagar. The Cent-
ral Ground Water Board is now working 
in district Nagaur and more work would 
also be done in districts Churu, Siker, 
Jhunjhunu and Bikaner.

In Uttar Pradesh works has been done 
in districts Pratapgarh, Gahzipur, Ballia, 
Mirzapur, Varanasi, Allahabad, Jaunpur, 
Banda and Hamripur. Further work n 
being done in district Azamgarh and after 
that districts Ballia and Allahabad would 
taken be up.

In Bihar the Genital Ground Water 
Board bat dene work In districts Muzafar-

nagar, Saran, Dharbangha, Gaya, Shah- 
bad, Mongyr and Champaran. In 1972- 
73, some more work is to be done in 
Mohania area of district Shababad.

In Madhya Pradesh also some survey 
has been proposed under the Drought 
Prone Areas Porgramme. Under this 
programme, surveys are being conducted 
in districts Betul, Dhar Jhabua and Sidhi 
by the state Ground Water Directorate.

Maharashtra Government have also 
written to us lot undertaking groundwater 

surveys in districts Abmednagar, Nasik, 
Poona, Sangli, Satara and Sholapur. A 
groundwater survey project covering some 
of these areas would be shortly put on the 
ground by the Central Ground Water 
Board.

35TS f e v r f  ftr*  s rfa
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